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, SHRI' R.' R. SlN6H I!)BO : DeJnand (iii):' There is a requisite 
mandatory provision to thiseflect in' SHRI YOGENDM SIfA~-
the StaDding .Orders and Seivice Rules 
in force in the Plmpany, and these arc 
being followed by the Management. 

Demand (iv): In aCCQrdance, with 
the provisions of the Payment of Bl'lnus 
Act. 1965, the fi~t bonus, will be paid 
before tbe end of November, 1968 and 
the Manage'lIlent have also announced 
accordingly. 

Demand (v) This is under consi-
deration of the Management of Heavy 
Electricals (India)' Limited, 

PRICE OF RAW JUTE 

"717. SHRI INDRAJIT GUPTA: 
SHRI B. N. SHASTRI: 

Will the Ministe'r of COMMERCE be 
pleased to state: , 

(a) )l>'hether it is a fact that the 
prices in the raw jute market have been 
falling below the minimum of Rs. 40 
per maund; 

(b) whether this is due mainly to the 
depressing in.fluence of the JJMA's pur-
chasing policy; and 

(e) the steps, if any, Government arc 
taking to support the market and to save 
the jute cultivators from heavy losse,? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): ,(a) and 
(b). The prices of Taw jute have heen 
at .times quoting below the minimum 
price fixed owing to depressed condi-
tions of the jute market. 

(c) The State Trading Corporalion 
has stepped up its jute purchases. Gov-
enunent are also examining the feasi-
bility of allowing exports of a limited 
quantity of jute. 

PmtCHASI! OF RAW JUTE RY STC 

*718.. SHRI D. N. PATODIA: 
SHRI M. SUDA'RSANAM : 
SHJu·Y. A. PitASATI: 
SHRI N: K. SANGHI : 

MA: ' 
Will the Minister of COMMERCE be 

pleased to state: 
(a) whether, it is a fact that as a 

measure to prevent the raw jute prices 
from slumping any further, the STC is 
planning to make substantial pun:ha~s 
of raw jute; 

(b) whether Governme.nt are tIiinking 
of making arrangement'S to export raw 
jute from India: 

(c) if so, the considerations iQ sup-
port 9f. the measures to exp~rt n1~ j~,tc 
which in fact, is not a surplus ConlJl10-
dity; and ' ' 

( d) whether any representations ha vc 
been received from the jute in4ustTy in 
this regard; and if so, the nlfture thereof 
and the reaction of Government there, 
on? ' 

THE MINISTBR OF' COMMERCE 
(SHRI DINESH SINGH): (a) to 
(d). In accordance with Governllll!flt's 
announcement of a minimum price for 
raw jute, the State Trading Corporation 
has been .authorised, to conduct pu r-
chase operations with a view to maintain-
ing tlie mibimbtD support pricofbted 
for the current season. The Corpo/"d-
tion is accordingly makinl purchase!()[ 
jute. In this context, Government 
ha~ also under consideration the feasi-
bility of allowing' exports of a limited 
quantity of raw jute of vlirieties! quali-
ties in which there is surplus productinn 
this season. The Indian Jute Mm~ 
Association have natlll'a1Jy heen averse 
to any jute being anowed fOr export 
as in their view there will be pract'i¢:llly 
no exportable surplus. All aspects of 
the matter are being examined' so that 
the interests of the grower of jute as 
well as' of the mill industry are ade-
quately protected. 

INDIAN MICA COMPANY. BIHAIl 

'719. SH~I BHOGENDRA ,~~: 
Wio the Minister of .sTEtt M'lijR<; 
AND MEtALS be pleased to awe:' . 

(a) whether il is a fact that leases of 




